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(a) the number of foreign banks and their branches operating in India; and
(b) out of above the number of branches of HSBC?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) and (b) Reserve Bank of India (RBI) has reported that as
on 31.03.2012, 41 foreign banks were operating in India with a total of 323
branches, out of which HSBC Bank is operating 50 branches in India.

Settlement of backlog arrears of fertilizer units

1445. SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI MANSUKH L. MANDAVIYA:
SHRI PARSHOTTAM KHODABHAI RUPALA:
Will the Minister of FINANCE be pleased to state:

(a) the reasons for the Ministry in consultation with Ministry of Fertilizers
for not considering other alternative options rather than stuck up the process to
resolve settlement of back log arrears issues of additional state levies on fertilizer
units, as the State Governments are not in a position to refund this additional levy
and these units are suffering huge financial losses;

(b) whether the Ministry has received any communication from National
Advisory Council in this regard, if so, what further action has been taken in this
regard; the details thereof; and

(¢) by when Central Government intends to resolve this matter and the
specific time limit thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) to (¢) The Government does not favour the proposal to
recover past period losses of the Urea manufacturers from the prospective sales, as
it would mean that any purchase of Urca by a farmer after implementation of the
scheme would attract Additional Cost due to Non-recognised Input Taxation
(ACNT) for his purchase, plus an additional ACNT for the losses suffered by the
manufacturer for the period October 01, 2006 to March 31, 2011. That would
tantamount to making a farmer buying Urea now to partially pay for someone clse
who bought it earlier.

The National Advisory Council forwarded a letter of Shri Jivabhai A. Patel,
former MP regarding issues relating to backlog loss to certain fertilizer companies.
The NAC did not make any recommendation in this behalf but only sought

information on the issues raised by the former MP.



